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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL

ORIGINAL APPLICATION No. 87/2026
IN THE MATTER OF:

NITIN SAXENA APPLICANT

VERSUS
MP STATE WETLAND AUTHORITY & ORS.. ... RESPONDENT

JOINT COMMITTEE REPORT IN ORIGINAL APPLICATION NO. 87/2026
(CZ) NITIN SAXENA VS MP STATE WETLAND AUTHORITY & ORS.

1. That, the Hon’ble NGT vide order dated 17.04.2026 passed in OA 87/2026 (CZ)
“Nitin Saxena Vs Mp State Wetland Authority & Ors.” issued following
directions: -

“l. By means of filing application the applicant has highlighted the
encroachment and ecological deterioration of Shahpur Lake situated in
Bhopal, Madhya Pradesh, discharge of untreated water into the
waterbodies, illegal constructions, obstruction on natural drainage,
channel, intentional damage to the discharge of water accumulated in the
pond intended to make encroachment directly affecting the environment.

2. The grievance of the applicant are continued degradation, encroachment and
ecological deterioration of Shahpura Lake, situated in Bhopal, Madhya
Pradesh. Shahpura Lake is an important urban water body constructed during
the year 1974-75 by the Water Resources Department, Government of
Madhya Pradesh, primarily for irrigation and groundwater recharge
purposes. The lake presently has a catchment area of approximately 8.29
square kilometres and a water spread area of approximately 0.96 square
kilometres and historically functioned as a vital ecological resource
surrounded by dense green belt and natural drainage channels that supported

groundwater recharge and maintained ecological balance in the surrounding
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region. However, over the past decade, Shahpura Lake has been subjected to
rapid and uncontrolled urbanization, resulting in encroachments, illegal
constructions and obstruction of natural drainage channels feeding the lake.
Reports published in newspapers including Patrika and DB Star dated
08.03.2026 & 09.03.2026 accordingly, states that several constructions
including residential colonies along Chunabhatti Road, a Pollution Control
Board office and a government school building have come up within the
restricted buffer zone surrounding the lake. These constructions have
reportedly been raised within 20-30 meters of the lake boundary, thereby
violating environmental safeguards applicable to wetlands and threatening
the ecological integrity of the lake ecosystem.

3. The situation is further aggravated by above stated reports indicating that
illegal construction activities and plotting are continuing within a 50-meter
radius of the lake, while permissions for such constructions are being granted
by applying the 33-meter buffer norm derived from earlier planning
regulations given under Bhopal Development Plan, 1995-2005. The continued
reliance on the 33-meter norm is contrary to the Wetlands (Conservation and
Management) Rules, 2010 & 2017, which prohibit construction of permanent
structures within 50 meters of the High Flood Level as given under Rule 4
(2)(vi) The Bhopal Development Plan formulated in 1995 (effective till 2005)
continues to be relied upon despite the subsequent coming into force of the
Wetlands Rules which provide stricter environmental safeguards for
protection of wetlands.

4. Environmental concerns relating to Shahpura Lake are further aggravated by
severe pollution of the lake water. According to reports of the Pollution
Control Board, the water quality of the lake presently falls under the Class-E
category, indicating that the water is unsuitable for use without treatment.

The pollution is largely attributed to the continuous inflow of wastewater
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through various drains and nallahs feeding the lake, including Panchsheel
Nallah, Manisha Market Nallah and Chuna Bhatti Nallah. These drains pass
through densely populated colonies and slum settlements from where
untreated sewage and solid waste are discharged into the drains, which
ultimately enter the lake. Despite the deteriorated water quality of the lake,
fish cultivation is reportedly being carried out in the polluted waters of
Shahpura Lake and the fish so cultivated are used for human consumption,
raising serious environmental and public health concerns as pollutants and
heavy metals may accumulate in aquatic organisms. Around the lake, lot of
eateries, both permanent as well as temporary, are opened every day in the
evening which are frequented by a number of visitors to the lake and waste
being generated therein is often thrown into the lake itself.

5. The environmental degradation of Shahpura Lake is also occurring despite
ongoing beautification works undertaken by the Bhopal Municipal
Corporation, which include construction of a 2.6-kilometre pathway,
installation of approximately 325 LED lights and installation of fountains
around the lake. These works focus primarily on aesthetic development
without addressing the core environmental concerns relating to
encroachments, sewage inflow, loss of natural catchment area and
deterioration of water quality. Further, under the Guidelines for
implementing Wetlands (Conservation and Management) Rules, 2020, the
concerned authorities are required to identify and demarcate not only the
wetland boundary but also the “Zone of Influence” of the wetland through
scientific mapping and ground truthing. However, no proper scientific
demarcation of the Zone of Influence of Shahpura Lake has been carried out
till date. In the absence of such demarcation, construction activities and land
use changes are continuing in the immediate vicinity of the lake which directly

affect the hydrology, drainage patterns and ecological functioning of the
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wetland ecosystem. Under Rule 5 (4) (b) of Wetland Rules,2017, it directs the
State Wetlands Authority or Union Territory Wetlands Authority to prepare a
list of wetlands to be notified, within six months from the date of publication
of these rules; taking into cognizance any existing list of wetlands
prepared/notified under other relevant State Acts. Despite such rules, there
has been no such notifications in 9 years by the concerned authorities. Such
above stated actions are in clear violation of the Wetlands (Conservation and
Management) Rules, 2017, which prohibit encroachments, conversion of
wetlands for non-wetland uses, dumping of waste, discharge of untreated
effluents and construction of permanent structures within the prescribed
buffer zone surrounding wetlands. The continued degradation of Shahpura
Lake also violates the environmental principles of sustainable development,
precautionary principle and polluter pays principle recognised under the
National Green Tribunal Act, 2010.

10. We deem it just and proper to call a report on the matter in issue, in present
application, from a Joint Committee consisting of:
(i) One representative nominated by the Principal Secretary, Urban
Development and Housing Department, State of MP (M.P.)
(if) One representative from by the Water Resources Department, State of
MP (M.P.)
(ili) One representative nominated by the Director, Central Pollution
Control Board,
(iv) One representative nominated by the Member Secretary, State
Pollution Control Board, (M.P.)
11. The Committee is directed to visit the site and submit the factual and action
taken report within six weeks. The State PCB will be the nodal agency for

coordination and logistic support. ”
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2. That, in compliance to the order of Hon’ble NGT dated 17.04.2026, the
nomination of the joint committee members consisting of the following

officials of the concerned departments were received by 23.06.2026 and

thereafter the following committee has been constituted: -

Water Resources
Department, State of MP
(M.P.)

S. No Name of Department Name of Committee Member

1. | One representative Shri Tanmay Vashistha Sharma,
nominated by the Principal Additional Commissioner,
Secretary, Urban Municipal Corporation, Bhopal.
Development and Housing
Department, State of MP
(M.P.)

2. | One representative from the | Shri Neeraj Chaturvedi, SDO,

Kaliasot Work Sub Division 01,
MPWRD, Bhopal.

One representative
nominated by the Director,

Dr. Poulami C Patil, Scientist C,
CPCB, RD, Bhopal.

Central Pollution Control

Board

4. | One Representative from the | Shri Neetesh Chaurasiya,
Member Secretary State Regional Officer, RO, MPPCB,
Pollution Control Board. Bhopal.

3. That, in compliance with the aforesaid Order of the Hon’ble Tribunal, the Joint
Committee carried out a site inspection on 01.07.2026 at Shahpura Lake, Tehsil
Kolar, District Bhopal, Madhya Pradesh.

During the course of the inspection, besides the members of the Joint Committee,
Dr. Praveen Kothari, Scientist, Shri Jainendra Chandel, Chemist, Regional
Office, MPPCB, Bhopal; Shri Pundreek Dwivedi, Assistant Engineer, Shri
Gaurav Parmar, Assistant Engineer, Shri Aditya Khare, Assistant Engineer,
Bhopal Municipal Corporation; Shri Hariom Maheshwari, Assistant Director,
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Town and Country Planning; and Dr. Manoj Vishwakarma, Scientist, Madhya
Pradesh State Wetland Authority, EPCO, Bhopal, were also present.
Photographs taken during the inspection are enclosed as Annexure-1. The
geographical coordinates of all relevant locations were recorded using a mobile-
based application and subsequently plotted on Google Earth imagery, which is
enclosed as Annexure-2.

A meeting was convened prior to the inspection inspection to discuss the issues
raised in the Hon’ble Tribunal's Order. The attendance sheet is enclosed
collectively as Annexure-3.

The observations recorded during the inspection are detailed as follows:

3.1. Shahpura Lake is situated in Shahpura, Tehsil Kolar, District Bhopal,
adjacent to Manisha Market, at the geographical coordinates Latitude
23°12'21.45"N and Longitude 77°25'20.03"E.

3.2. During the inspection, the surrounding land use and prominent landmarks
around the lake were observed. Rishabh Dev Park is situated along the
southern and eastern periphery while Residential colonies and Government
Naveen Higher Secondary School are located on the western side, whereas
Paryavaran Parisar is situated on the northern side of the lake.

3.3. The lake is bounded by Kolar Road on the western side, Chunabhatti Road
on the southern side, Manisha Market Road on the eastern side, and Ekant
Park on the northern side.

3.4. During the inspection, the representative of the Water Resources
Department (WRD) informed that Shahpura Lake is under the jurisdiction
of the Bhopal Municipal Corporation (BMC). In support of the same, a copy
of the communication dated 10.10.2002 was furnished, which is enclosed
herewith as Annexure-4.

3.5. An NRCP Pond was observed within Ekant Park on the northern side of the
lake. The park was found to be well-maintained with adequate greenery and
plantation.

3.6. During the inspection, the three nallas referred to in the petition were also

visited. Officials of the Bhopal Municipal Corporation (BMC) informed
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that the flow from Panchsheel Nalla is diverted to the NRCP Pond for
treatment, and the treated water is thereafter discharged into Shahpura
Lake. It was further informed that the sewage generated from the
Chunabhatti area is conveyed to the 9.5 MLD Sewage Treatment Plant
(STP) located behind Bansal Hospital and, therefore, does not discharge
into Shahpura Lake.

3.7. During the inspection, adequate water level was observed in Shahpura
Lake. The presence of fish, ducks indicated the existence of an aquatic
ecosystem.

3.8. During the inspection, repair works of the aeration fountain installed in
Shahpura Lake for improving dissolved oxygen levels and maintaining
water quality were found to be in progress. The said works were being
undertaken by the BMC.

3.9. During the inspection, no boundary pillars (munaras) or other physical
markers indicating demarcation of the lake boundary were observed by the
Joint Committee along the periphery of Shahpura Lake. During inspection,
it was instructed to install munars to the BMC officials.

3.10.During the inspection, the representatives of the Madhya Pradesh State
Wetland Authority (SWA) informed the Joint Committee that the
demarcation of Shahpura Lake had been carried out by the Revenue
Inspector, Tehsil Kolar, and furnished the field book dated 20.02.2025.
However, subsequently, the Town and Country Planning (TNCP)
Department, vide its letter dated 14.07.2025, informed that the aforesaid
field book does not show the entire boundary of Shahpura Lake.

3.11.Plantation and green cover were observed along several stretches of the lake
periphery.

3.12. Water samples were collected during the inspection from the spill outlet of
Shahpura Lake and near Rishabhdev Park for analysis.

4. That, pursuant to the inspection of Shahpura Lake, information relating to the
Issues observed during the inspection was sought from the Bhopal Municipal
Corporation (BMC) vide MPPCB Letter No. 2537 dated 06.07.2026. A copy of
the said letter is enclosed herewith as Annexure-5. In response, the Bhopal
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Municipal Corporation, vide Letter No. 87 dated 10.07.2026, furnished the
requisite information regarding the nalla, beautification and rejuvenation of
Shahpura Lake, encroachments, solid waste management. A copy of the said
reply is enclosed herewith as Annexure-6. The salient points of the information
furnished by the Bhopal Municipal Corporation are summarized below:

4.1.Details of drains discharging into Shahpura Lake and
established/proposed STPs: -

4.1.1. The Shahpura Lake is mainly connected to three drains (Panchsheel
drain, Manisha Market drain, and Chunamabatti drain). The sewage
from the Shahpura Chavni areas near the Manisha Market drain has
been tapped into the sewage pump house located near Manisha Market,
from where the sewage is pumped and treated at the 13.0 M.L.D.
Sewage Treatment Plant located at Sabzi Farm, Dana Pani Road. The
water from this drain is not discharging into Shahpura Lake.

4.1.2. Similarly, the sewage of Shahpura ‘A" and 'B' Sector is pumped through
a pump house of 2.0 M.L.D. capacity built near Shahpura Lake, and
likewise, the sewage of Shahpura 'C' Sector Chunabhatti area is treated
in the 9.5 M.L.D. capacity Sewage Treatment Plant established behind
Bansal Hospital.

4.1.3. The water of the Panchsheel drain enters Shahpura Lake only after
being treated in the oxidation pond established in Ekant Park. Under the
Amrut 2.0 Project, the construction of a new 6.0 M.L.D. capacity
Sewage Treatment Plant is also proposed near Ekant Park. Following
its construction, sewage will not flow into Shahpura Lake from any
location.

4.2.Details of works related to the beautification and rejuvenation of
Shahpura Lake: —

4.2.1. Under the Shahpura Lake rejuvenation plan, work related to the
conservation of the lake have been proposed along with its
beautification. Under the proposed work, the maintenance of the stop
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dam is being carried out, thereby improving in maintaining the desired
water level of the lake by retaining the inflow.

4.2.2. The work of installing fountains in the lake will help in maintaining the
oxygen level in the lake, which is extremely important for the fish and
other aquatic life in the lake.

4.2.3. Apart from this, under the project, silt removal work from the lake to
maintain the ecosystem and for beautification, plantation on the
periphery of the lake and pathway construction are also included.

4.3.Details of actions regarding encroachment: —

4.3.1. The residential colonies in the Chunabhatti area, the MPPCB Office
Building and the Government School Building were constructed prior
to the year 2017. A letter has been sent by the BMC to the Sub-
Divisional Officer, Tehsil Kolar for demarcation to identify illegal
encroachments around Shahpura Lake, and action is being taken in
coordination with the Water Resources Department, Municipal
Corporation, and Town and Country Planning.

4.3.2. To ensure that no new construction is permitted in the buffer zone of
the lake, a letter has been sent to the Chief City Planner, Municipal
Corporation Bhopal by the Superintending Engineer, Lake
Conservation Cell, BMC.

4.4.Solid Waste Management: —

4.4.1. Regular cleaning and sanitation work is carried out by the Municipal
Corporation, Bhopal, in the areas surrounding the lake. For solid waste
management, litter bins have been installed at various places by the
Municipal Corporation. Waste from the market area is collected daily
and sent to the scientific waste processing plant for disposal.

4.4.2. Public awareness campaigns are conducted through various mediums
to encourage citizens not to use single-use plastics, and spot fine actions
are also imposed against violators.

5. That, information pertaining to the wetland status, demarcation, and zone of
influence of Shahpura Lake was sought from the Madhya Pradesh State Wetland
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Authority, EPCO, Bhopal, vide MPPCB Letter No. 2533 dated 06.07.2026. A

copy of the said letter is enclosed as Annexure-7. In response, the Madhya

Pradesh State Wetland Authority, EPCO, Bhopal, vide Letter No. 988 dated

08.07.2026, furnished the requisite information. A copy of the said reply is

enclosed as Annexure-8.

5.1.As per the information furnished by the State Wetland Authority, Shahpura
Lake is having an existing area of 47.2205 hectares and is identified as a
wetland. Accordingly, the provisions of Rule 4(2) of the Wetlands
(Conservation and Management) Rules, 2017, are applicable to the said
wetland.
6. That, information regarding development plan, land use, permissions granted
with reference to Shahpura Lake was sought from the Town and Country
Planning Bhopal, vide MPPCB Letter No. 2534 dated 06.07.2026. A copy of the
said letter is enclosed as Annexure-9. In response, the Town and Country
Planning Bhopal, vide Letter dated 14.07.2026, furnished the requisite
information. A copy of the said reply is enclosed as Annexure-10. The salient
points of the information furnished by the Town and Country Planning Bhopal
are summarized below:
6.1.Regarding the 33-meter buffer zone around Shahpura Lake, it is submitted
that no approval or permission has been granted by Town and Country
Planning for any construction or development work in the said area.
Additionally, no Change of Land Use of any kind has been made in the said
area under the Bhopal Development Plan, 2005.

6.2.MPCST was requested via office letter dated 02.07.2026, to digitize
Shahpura Lake and prepare a GIS-based Shape File and KML File for
Shahpura Lake and its 50-meter buffer zone based on the Field Book of
Shahpura Lake prepared by the Revenue Inspector, Kolar Tehsil in reference
to the demarcation of the Shahpura Lake. The map superimposing Shahpura
Lake and its 50-meter buffer zone on a satellite map was provided to Town
and Country Planning via email dated 08.07.2026. It is evident from the
KMZ file that the submitted demarcation field book does not show the entire
boundary of Shahpura Lake.
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7. That, information regarding encroachment and demarcation of Shahpura Lake
was sought from the Sub Divisional Magistrate, Tehsil Kolar vide MPPCB Letter
No. 2531 dated 06.07.2026. A copy of the said letter is enclosed as
Annexure-11. The information from the Revenue Department is awaited.

8. Water Quality Monitoring and Results

8.1.That, during inspection water samples were collected during the inspection
from the spill outlet of Shahpura Lake and near Rishabhdev Park for
analysis. The samples were analyzed by the Central Laboratory, MPPCB,
and the results are enclosed as Annexure-12.

8.2.That, with regard to periodic monitoring of Shahpura Lake, the Madhya
Pradesh Pollution Control Board (MPPCB) is carrying out monthly water
quality monitoring of the lake. As per the analytical data for the period from
January 2026 to June 2026, the average Dissolved Oxygen (DO)
concentration was recorded as 5.3 mg/L, which is adequate to support
aquatic life. Based on the monitored water quality during the said period, the
water quality of Shahpura Lake conforms to CPCB Water Quality Criteria
under Category 'D' (Propagation of Wildlife and Fisheries).

8.3.That, MPPCB is also periodically monitoring the samples from the NRCP
Oxidation Pond at Ekant Park are analyzed on a monthly basis. The analysis
results indicate that the treated water from the Oxidation Pond is meeting the
prescribed standards.
The analytical results for the period from January 2026 to June 2026 and
oxidation pond are enclosed as Annexure-13 for kind perusal.

9. Recommendations
That, based on the observations made during inspection and analysis of available
information, the following recommendations are respectfully submitted for

consideration of the Hon’ble Tribunal:

9.1.The Bhopal Municipal Corporation (BMC) shall ensure that no untreated
sewage or wastewater is discharged into Shahpura Lake, either directly or
indirectly, and shall expedite the construction of the proposed 6.0 MLD
Sewage Treatment Plant under the AMRUT 2.0 Project to ensure complete

interception and treatment of sewage from the lake catchment.
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9.2.The Revenue Department, in coordination with the Bhopal Municipal
Corporation, Town and Country Planning Department, and the Madhya
Pradesh State Wetland Authority, shall expedite the demarcation of the entire
boundary of Shahpura Lake and install permanent boundary pillars
(munaras) or other suitable physical markers. A clearly demarcated wetland
boundary will enable proper identification of any encroachments, if any, and
facilitate appropriate measures for their prevention and removal.

9.3.The concerned authorities shall ensure strict compliance with the provisions
of Rule 4(2) of the Wetlands (Conservation and Management) Rules, 2017,
and shall not permit any activity prohibited under the said Rules within the
wetland or its regulated area.
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Inspection Photographs in OA 87/2026 (CZ) dated 01.07.2026
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Google Earth Imagery in OA 57/2026 (CZ) of Shahpura Lake

SHAHPURA LAKE

Shahpura Lake
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e, HIUTd & YHUT HHID 87/2026 (CZ)
Nitin Saxena Vs. MP State Wetland maheshwari.hariom < maheshwari.hariom@mp.gov.in >

Authority & Ors. Td WUl sShHI® 57/2026
(CZ) & TaY

ro mppcb bpl < romppcb_bpl@rediffmail.com >
Wed, 01 Jul 2026 1:46:53 PM +0530

To "maheshwari.hariom"<maheshwari.hariom@mp.gov.in>

Respected Sir,
Please find the attached file/'s............

Thanks & Regards Regional Office, M.P. Pollution Control Board Bhopal

1 Attachment(s)

Shahapura_Seemankan_Repo...
825.4 KB
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HIAT FYeh FaTeleh IR JAT WH Ao
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$-5 gataRor U 3R diclell, MUrd-462016

E-mail: bhopal@mptownplan.gov.in
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gEAfad Aiarel Amd At (WFd) 2047 H 33dd fRay Sa
drddl

—-Q---
3Wd fAwdiada Adea ¥ 6 emequ areng dadt gaor #A 6
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(UT&T) 2047 # 3T fhd ST &g WH HIHDA Ufddee MU 3R Heloe
afd ®l
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Neeraj Anand Likhar
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i 3 (Remote Sensing Applications Centre)
& ] Vigyan Bhawan, Nehru Nagar, Bhopal

Dr. Vivek Katare

Head
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Tel No: 2670787, Fax.0755-2671602
Email: katarevivek 1963 @gmail.com
vivek katare09@mp.gov.in

M.P. Council of Science & Technology

Mobile: 9425005304:8463082400

Landuse & Urban Survey Division
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8l HT B |

WHIBT & JURIA SHSMEUH Shape File/KML File 3 Wiems WHT @ Suvid
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Madhya Prades

Central
Paryawaran Parisar, E-5, Arera Colony, Bhopal -462016 (M.P.)

ratory
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Tijiution Control Board Annexure-12

e

TC-8568

T I e X T b.mp.gov.in
Tel 1 0755-2460191: E.mail : ¢l_mppeb a rediffinail.com: Web : www.mppeb.mp.g

Test Report

3. The repon sha|

4. BDL- Below per

Boron -M|y)

¢ only 1o the items tesied
I'not be reproduced excepl in full withou

ection Limi, MDL-Minimum
(0.1 mg/l)

Delection

End - of - Report

permission of Incharge Central Laboratory, Mp,
Limit, Ammonical Nitrogen MDL 0] my/l),

(Dr.Haris

Issue No. Q:}g
Issue Date [l’i{ﬂ
Report No. 116/1-3 _ ) >, Pollution Control Board, Bhopal. [2¢
Sample from: Regional Oﬂt_uc. M.P. Pollution Contro .
Reference No: Letter No. I‘)I(). Dated 01/07/2026
3 » Description: Water Samples - "
SATBERSRE S 1. Water Szimplc collected from Shahpura Lake Near Rishabhdev Udhyan.
2. Nallah Water Sample of Rayi Shankar Nagar. Bhopal.
3. Nallah Water Sample Near Gut Hospital. Bhopal.
Sample Container: Polyethylene & Glass boitle
Sample Volume; 12 1tr, 2x1 Itr & 1x 300ml
Sampling by €k/Customer:  Regional Office. M.p. Pollution Control Board. Bhopal
Sampling date: 01/07/2026
Received on: 01/07/2026
Date of Start Analysis: 01/07/2026
Date of End Analysis: 08/07/2026
Sampling Method/Plan: AHPHA 24" Edition 2023 Method 1060
Environmental Condition: Not mentioned
Preservation status: As per Protocol
Visual Observations 1. 2. 3.
1 Color Colorless Colorless Colorless )
2 Appearance Slightly Turbid Slightly Turbid Slightly Turbid
3 Odour Slightly Unpleasant Slightly Unpleasant Slightly Unpleasant
[ S.No. Analyte Tested Unit Test Method Number:- Result 1 Resul_t 2 Result 3
1. pH pH Unit 4500 pH' B APHA, 24 Edition, 2023 7.60 7.35 7.89
2. Conductivity wmhos/cm 2510 B APHA, 24™ Edition, 2023 6943 - -
3. Turbidi NTU 2130-B APHA, 24™ Edition, 2023 10.6 - -
4. [ Total Solid mg/l | 2540-B APHA, 247 Edition, 2023 528 598 560
5. | Total Dissolved Solid mg/l 2540-C APHA, 247 Edition, 2023 492 566 532
6. Suspended Solid mg/| 2540-D APHA, 24 Edition. 2023 36 32 28
g Chloride me/l | _ 4500-CI' B APHA, 24 Edition, 2033 42.42 66.53 29.89
9. Dissolved Oxvygen mg/] 4500-0C APHA. 24 Edition, 2023 5.2 = -
10. [ cop me/l 5220 B APHA, 24™ Edition, 2023 59.28 3952 | S92
1. | Total Alkalinity me/l 2320 B APHA, 247 Edition, 2023 148 | - [ =
12. | P. Alkalinity mg/l 2320 B APHA, 24" Edition, 2023 NIL Y
13. | Total Hardness me/l 2340 C APHA. 24 Edition, 2023 ‘_“275_‘"*_‘.“‘“—“_“——
14. | Calcium Hardness mg/l 3500 Ca B APHA, 24 Edifion, 2023 ____EE_“_H___T_‘—:'__T‘—*
15. | Magnesium Hardness mg/l 2340 B APHA, 24" Edition, 2023 66 ““‘_—-——‘_——_‘-———
16. | Ammonical Nitrogen mg/| 4500-NH;F APHA, 24" Edition, 2023 BOL | 1T
17. | Nitrite mg/l 4500-NO, B APHA, 24" Edition, 2023 0.65 | T
18. | Nitrate | mg/l | 4500-NO,B APHA, 2470 Edition, 2023 1530 | 71—
19. | Phosphate mg/l 4500-PD APHA, 247 Edition, 2023 0.97 _'_““*——*—“‘——-—-———l
20. | Sulphate mg/| 4500-50,7 E APHA, 247 Edition, 2023 4430 “““‘“ﬁ
21. | Flouride [ mel [ aso0m APHA, 24" Edition, 2023 0.29 _““'———\[
22 | Sodium -_ﬁ“ 3500 Na B APHA, 24 Edition, 2033 58.87 _““‘*-‘%
23. Potassium mg/| 3500 K B APIIA, 247 Edition, 2023 6.6 “““‘—-—-ﬁ
24. | Boron mg/} 4500-B B APHA, 247 Edition, 2023 _"B‘D‘f_““_—‘_‘-*ﬁ*-ﬁ—_—-——]
25, W_““_ mg/] IS 3025|Part 4411993 ] First Revision) “__‘gfﬁ““““‘_‘i‘éﬁ-——If
Remark : No slatutory liability accepled for snmplmﬁwﬁhh b
2. The resylis relat

Pollution Coneol Board, Bhopal,

e

Van Khade)

U(é, Central Laboratory

page Lol

G Scanned with OKEN Scandér
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. | | .
-— Madhya Pradesh 4&jption Control Board ‘.\.\\./2 LIFE

= Central Laboratory NG Grnsera
. Paryawaran Parisar, E-5, Arera Colony, Bhopal -462016 (M.P.) -

Tel : 0755-2466191: E.mail : ¢l_mppeb@redillmail.com: Web : www.mppcb.mp.gov.in

Test Report

Issue Date f"" L] 126

Report No. 11671
Regional Office, M.P. Pollution Control Board, Bhopal.

Sample from:
Reference No: Letter No.196, Dated 01/07/2026
Sample Description: Water Samples .

I. Water Sample collected [rom Shahpura Lake Near Rishabhdev Udhyan .

Sample Container: Polyethylene & Glass bottle

Sample Volume; Ix 2 Itr, 2x 100ml

Sampling by €k/Customer: Regional Office, M.P. Pollution Conrol Board, Bhopal
Sampling date: 01/07/2026

Received on: 01/07/2026

Date of Start Analysis: 01/07/2026

Date of End Analysis: 08/7/2026

Sampling Method/Plan:  4PHA 24" Edision 2003 Mathod 1060

Environmental Condition:  Not mentioned

Preservation status: As per Protocol
Visual Observations 1.
1 Color Colorless
2 Appearance Slightly Turbid
3 Odour Slightly Unpleasant
’j. No. ] Analyte Tested Unit Test Method Number Result
| 1. [ cotour (Hazens) 2120-B APHA, 24" Edition, 2023 4.84
|2 [ Calcium (as Ca™) mg/ 3500Ca B APHA, 24" Edition, 2023 60.87
L 3. Magnesium( as Mg™™) mg/] 2340 B APHA, 24" Edition, 2023 16.02
4. | Fixed Dissolved Solid mg/l 2540 E APHA, 24" Edition, 2023 226
5. Total Kjeldhal Nitrogen mg/l 4500-N,,B APHA, 24" Edition, 2023 BDL
6. ] SAR ” : 1.73
7. | Total Coliform MPN/100ml 9221-B APHA, 24™ Edition, 2023 >1600
| 8. | Fecal Coliform MPN/100ml 9221-E APHA, 24" Edition, 2023 >1600
L 9. J Fecal Streptococci MPN/100ml 9230-B APHA, 24" Edition, 2023 <1.8
[ 1o | EColi MPN/100m] 9221-G APHA, 24" Edition, 2023 920

Remark : 1. No statutory liability accepted for samples not collected by M.P.P.C.B.

2. The results relate only to the items tested
3. The report shall not be reproduced except in full without permission of Incharge Central Laboratory, MP

Pollution Contro} Board, Bhopal.
4. BDL-Below Detection Limit.

(Dr.Hari Wankhade)
lf " v
End - of — Report G’C, Centrdl L‘:}E;’:?;?:‘)

G Scanned with OKEN Scan®@r



MADHYA PRADESH POLLUTIa‘lsﬁTROL BOARD
Water Quality during Year 2026

Natural Water Resource : Shahpura Lake Spill outlet, Bhopal.

Annexure-13

March(09-03-

Sr No Par Unit Jan(09-01-2026) | Feb(02-02-2026) 2026) April(01-04-2026) | May(06-05-2026) | June(01-06-2026)
1 Alkalinity as CaCO3 mg/I 214 216 218 158 162 220
2 Ammonical Nitrogen mg/I BDL BDL BDL BDL BDL BDL
3 B.0.D (3 Days 270C) mg/I 8.4 4.8 5.2 6.4 5.6 4.4
4 Boron mg/I BDL BDL BDL 0.04 BDL BDL
5 Calcium mg/I 50.46 56.06 36.84 40.84 45.65 60.87
6 Calcium Hardness as CaCO3 Mg/Lts 126 140 92 102 114 152
7 Chemical Oxygen Demand mg/I 48 40 47 38.4 47.6 29.4
8 Chloride mg/| 55.5 56.98 50.23 37.45 65.55 48.98
9 Colour Pt.Co.Scale 17.56 58.7 11.51 21.98 6.48 19.13
10 Conductivity micromho/cm 656.2 571.6 629.7 469.6 614.3 568.7
11 Dissolved Oxygen mg/I 5.4 6.3 4.8 4.6 5.4 5.2
12 E.Coli. MPN/100 ml 1600 1600 1.8 <1.8 1.8
13 Fecal Coliform MPN/100 ml 1600 1600 1600 920 540 920
14 Fixed Dissolved Solids mg/| 254 208 220 154 278 208
15 Fluoride mg/I BDL BDL BDL BDL BDL BDL
16 Magnesium mg/I 23.79 20.88 25.25 17.48 16.02 18.45
17 Magnesium Hardness as CACO3 Mg/Lts 98 86 104 72 66 76
18 Nitrate mg/I 12.24 19.87 19.1 8.74 12.46 10.79
19 Nitrite mg/I 1.57 0.07 0.24 0.37 0.25 0.67
20 P-Alkanity -- NIL 12 Nil NIL NIL NIL
21 pH pH Units 7.74 8.44 6.8 8.3 8.05 7.63
22 Phosphate mg/I 1.06 1.27 0.62 BDL 0.86 0.78
23 Potassium mg/| 3.18 10.89 6.93 5.7 4.79 3.98
24 Sodium mg/I 29.61 40.62 44.74 20.22 36.61 29.48
25 Sodium Absorption Ratio(SAR) SAR 0.85 1.17 1.38 0.93 1.19 0.85
26 streptococci MPN/100 ml <1.8 1.8 <1.8 1.8 <1.8 <1.8
27 Sulphate mg/I 19.57 36.97 22.37 30.64 24.07 31.17
28 Suspended Solids mg/I 38 112 48 40 66 62
29 Temperature Centigrade 18 20 24 25 27 30
30 Total coliform MPN/100 ml 1600 1600 1600 1600 1600 1600
31 Total Dissolved Solids mg/| 438 372 426 324 422 384
32 Total Hardness as CaCO3 mg/I 224 226 196 174 180 228
33 Total Kjeldahl Nitrogen mg/| 2.8 BDL 2.8 BDL 2.8 BDL
34 Total Solids mg/I 476 484 474 364 488 446
35 Turbidity N.T.U. 6.8 16.7 9.5 4.3 17.8 7.5
Category D D D D D D
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MADHYA PRADESH POLLUTION CONTROL BOARD
Water Quality during Year 2026

Natural Water Resource : NRCP Oxidation Pond, Ekant Park, Bhopal

. Feb(12-02- March(09-03- | April(01-04- May(04-05- June(01-06-
Sr No Par Unit Jan(09-01-2026) 2026) 2026) 2026) 2026) 2026)
1 B.0.D (3 Days 270C) mg/| 8.8 7.6 4.2 12.4 12.8 6.8
2 Chemical Oxygen Demand mg/| 57.6 70 47 49 47.6 39.2
3 Chloride mg/| 85.17 50.23 47.28 57.85 58.7 66.53
4 pH pH Units 7.86 7.65 7.6 8.07 7.35 8.2
5 Suspended Solids mg/I 46 52 58 212 62 70
6 Total Dissolved Solids mg/I 574 486 496 514 592 478
7 Total Solids mg/I 620 538 554 726 654 548
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VAKALATNAMA
(Rule (1) of the Rules framed under Advoeates Act, 196] |

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

CENTRAL ZONE BENCH, BHOPAL,

OA No. 87/2026(CZ)

IN THE MATTER OF;

NITIN SAXENA

MP STATE WETLAND AUTHORITY & ORS.

v APPLICANT

VERSUS

s RESPONDENTS

I Neetesh Chaurasiya named below do hereby appoint, engage, and authorize advocate(s) named below to appear,
act and plead as aforesaid case proceedings which shall include application for restoration, setting aside of ex- party
orders, corrections, modifications, review and recall of orders passed in these proceedings, in this court or any other
court in which the same may be tried/ heard/proceeded and also in appellate. Revisional and executing court in
respect of proceedings anising from this case/ proceedings as per agreed terms and conditions and authorize
him/them to sign and file pleadings, appeals, cross objections, applications, affidavit or other documents as may be
deemed necessary for the proper prosecution/defence of the case in all its stages and also agree to ratify and confirm
act done by him/them as if done by me.In witness whereof iAve do hereunto set my/our hand to the presents. the
contents of which have been duly understood by me at Bhopal on 16.07.2026.
PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA

Name & Registered E-Mail Add & Telephone | Status in case Signature
Fathers Name Address | |
Neetesh Chaurasiya | Paryavaran Parisar, | legalcell@mppcb.mp.g | OIC,MP | M
- S/o Sh. Rajendra Prasad | E-5 Arera Colony, ov.in PCB (R-8) -
Chaurasiya Bhopal, 462016 7898892470 oreY Gnop
Regional Officer MP gq""“ow‘- |
PCB Regional Office
Bhopal |
" Accepted
Name & Enrollment. ) Office Address E-Mail Add. | Telephone Full Signature
No.
' ParyavaranParisar, parul. bhadoria0d@gmail.com | 8085977111
E-5 Arera Colony, legalcell.pcb@mp.gov.in
PARUL Bhopal, 462016 , QOJU"‘\«
- BHADORIA
1587-2012 | |
' MOHIT BUCH legalcell.pcb@mp.gov.in
! 9685034578
13052017 | ‘ E.. .
- |
" PRANJAL | _ o | 9340657120 . {“ o
I| | advocatepranjalpandoy(@ gmail.com oo I'I“’

. MP2881-2021
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JCR in OA 87/2026 legalcell < legalcell@mppcb.mp.gov.in >

LegalCell < legalcell@mppcb.mp.gov.in >
Thu, 16 Jul 2026 6:59:46 PM +0530

To "harpreetsinghgupta"<harpreetsinghgupta@gmail.com>

Cc "mpswa gov"<mpswa.epco.gov@gmail.com>,"Collector Bhopal"
<dmbhopal@nic.in>,"commoffice"<commoffice@bmconline.gov.in>,"parul
bhadoria04"<parul.bhadoria04@gmail.com>,"harnengt"
<harnengt@gmail.com>,"Rajesh Rajora"<pswrd@mp.gov.in>,"Sanjay Shukla"
<psuaddmp@mpurban.gov.in>,"cpcb bhopal"
<cpcb.bhopal@gmail.com>,"Directorate Planning"<mptownplan@mp.gov.in>

Madam/ Sir

Please find enclosed the JCR on behalf of Madhya Pradesh Pollution Control Board
(MPPCB) in OA 87/2026 Nitin Saxena Vs Wetland Authority and

Ors. for information and necessary action.

This mail may be treated as proof of service.

Regards

Legal Section
MP PCB

1 Attachment(s)

OA 87-2026 Nitin Saxena Vs ...
16.4 MB
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